Note: No Mention will be permitted without prior consent of the other side.

NATIONAL COMPANY LAW APPELLATE TRIBUNAL

6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU
DAILY CAUSE LIST DATED 20.01.2026 (TUESDAY)

CHENNAI BENCH (HYBRID MODE)
10:30 AM

Click here to join VC

In the Court of Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial),
Hon’ble Mr. Jatindranath Swain, Member (Technical)

For Admission (Fresh Cases)

S.No | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
1. | Comp App (AT) (CH) Suresh Kumar GA Mr. V Manivannan Ms. MS Elamathi
(Ins) No. 10/2026 Vs For Caveator
For Stay S Rajendran, New
IA No. 27/2026 Liquidator of Vijay
Spinners (RJPM) Pvt
Ltd
2. | Comp App (AT) (CH) Department of GST & Mr. P Rajkumar
(Ins) No. 20/2026 Central Excise, Trichy Jhabakh
For Stay Vs
IA No. 51/2026 C. Prabakaran
Liquidator of Vasan
Construction Company
Pvt Ltd & 2 Ors.
3. | Comp App (AT) (CH) Deputy Commissioner Mr. Anand Das
(Ins) No. 618/2025 of Commercial Tax &
For Exemption GST
IA No. 1718/2025 Vs
For Condone Delay Sanjay Gupta,
IA No. 1719/2025 Liquidator of Lanco
Delay in refiling Babandh Ltd
IA No. 1720/2025
4. | Comp App (AT) (CH) No. | Dr. Shobha Fakkirappa | Mr. S Vivekananda
166/2025 Sunagar
For Stay Vs
IA No. 1839/2025 Balaji Neurocare Health
Services Pvt Ltd & 2
Ors
For Orders
S.No | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
5. | Comp App (AT) (CH) National Asset Mr. VV Sivakumar
(Ins) No. 434 /2025 Reconstruction
Company Ltd
Vs
SEW LSY Highways Ltd
WITH
6. | Comp App (AT) (CH) SEW LSY Highways Ltd | Ms. Kopal Sharraf Mr. VV Sivakumar
(Ins) No. 472/2025 Vs
For Exemption National Asset
IA No. 1341/2025 Reconstruction
For Additional Docs Company Limited
IA No. 1592/2025



https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994

For Admission (After Notice)

S.No | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
7. | TA (AT) No. 185/2021 Bank Of Baroda Ms. Praveena Gautam Mr. Pranava Charan
(Comp App (AT) (Ins) Vs
No. 74/2021) Lanco Kondapalli Power
Ltd.
8. | Comp App (AT) (CH) No. | Mangala Yuvaraj Mr. VM Kannan
38/2022 Nakade
For Stay Vs
IA No. 422 /2022 Shree Basveshwara
For Exemption Agro Foods Processing
IA No. 423/2022 Ltd & 4 Ors.
9. | Comp App (AT) (CH) Dr. Bramha Nand Mr. Avinash Krishnan Mr. Ramesh Babu
(Ins) No. 243/2024 Singh, Suspended Ravi Patutla- R1/RP
Director of Shivaani Mr. B Dhanaraj- R2
Alloy Steel Castings Ltd Mr. G Sethu Rama Rao
Vs R3
Ramesh Babu Palutla,
RP of Shivaani Alloy
Steel Castings Ltd &
2 Ors
WITH
10. | Comp App (AT) (CH) Dr. Bramha Nand Mr. Avinash Krishnan Mr. Ramesh Babu
(Ins) No. 255/2024 Singh, Suspended Ravi Palutla, R1/RP
For Stay Director of Shivaani Mr. B Dhanaraj- R2
IA No. 684/2024 Alloy Steel Castings Ltd
Vs
Ramesh Babu Palutla,
RP of Shivaani Alloy
Steel Castings Ltd & 2
Ors
11. | Comp App (AT) (CH) Ch. VN Raghurama Dr. SV Rama Krishna Mr. VVSN Raju- R2
(Ins) No. 408 /2024 Gupta, Shareholder,
For Stay Promoter and
IA No. 1113/2024 Suspended Director of
For Additional docs Ceasan Glass Pvt Ltd
IA No. 1114/2024 Vs
Ceasan Glass Pvt Ltd &
2 Ors
12. | Comp App (AT) (CH) Trammo DMCC Mr. R Bharadwaja Ms. Kopal Sharraf
(Ins) No. 435/2024 Vs Ramasubramaniam
Nagarjuna Fertilizers
and Chemicals Ltd
13. | Comp App (AT) (CH) Ashish Arjunkumar Mr. Bhagavath Khaitan Legal
(Ins) No. 440/2024 Rathi Krishnan Associates
For Stay Vs
IA No. 1210/2024 Huzefa Fakhri
Sitabkhan, RP of Ind
Barath Power Infra Ltd
14. | Comp App (AT) (CH) Manjeera Realty LLP Mr. TK Bhaskar Mr. VVSN Raju- R1
(Ins) No. 452 /2024 Vs Mr. Aishvary Vikram
For Stay Manjeera R4
IA No. 1235/2024 Constructions Ltd
Rep by RP, Birendra
Kumar Agarwal& 3 Ors
15. | Comp App (AT) (CH) Manjeera Realty LLP Mr. TK Bhaskar Mr. VVSN Raju R3
(Ins) No. 348/2025 Vs
Interim Injunction Valentis Laboratories
IA No. 1040/2025 Pvt Ltd & 2 Ors.
For Stay
IA No. 1041/2025




16. | Comp App (AT) (CH) Immaneni Eswara Rao Mr. Y Suryanarayana Mr. TVL Narasimha
(Ins) No. 75/2025 Erstwhile IRP of Apex Rao- R1
Meadows Pvt Ltd Mr. VRN Prashanth- R2
Vs
Baisetty Ajay Kumar &
Anr.
17.| Comp App (AT) (CH) No. | George Ittan Mr. Philip Mathew Ms. S Manjula Devi R2
103/2025 Vs R3
Munnar Ridgetree
Residences Pvt Ltd &
6 Ors
18. | Comp App (AT) (CH) D Srinivasa Rao Mr. D Srinivasa Rao Mr. T Ravichandran
(Ins) No. 117/2025 Personal Guarantor of Party-in-person R1
Priyaranjani Fibres Ltd
Vs
Omkara Assets
Reconstruction Pvt Ltd
& Anr
19. | Comp App (AT) (CH) KRS Erectors Pvt Ltd Mr. B Ravikiran Singh Ms. Anuradha Bisani,
(Ins) No. 192/2025 VS Liquidator
For Direction Liquidator for LITL,
IA No. 542 /2025 Anuradha Bisani
For Stay
IA No. 544 /2025
20. | Comp App (AT) (CH) Laji Joseph Mr. Arun C Mohan Mr. ML Ganesh
(Ins) No. 385/2025 Vs
For Stay The South Indian Bank
IA No. 1128/2025 WITH
21.| Comp App (AT) (CH) Joys Laji Mr. Arun C Mohan Mr. ML Ganesh
(Ins) No. 386/2025 Vs
For Stay The South Indian Bank
IA No. 1130/2025

For Hearing

S.No | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
22. | TA (AT) No. 17/2022 C.J George & 3 Ors Mr. TK Bhaskar Mr. CV Shailendran
(Comp App (AT) No. Vs
326/2018) Synthite Industries Pvt
Ltd & Anr.
WITH
23.| Comp App (AT) (CH) CJ George & 3 Ors. Mr. TK Bhaskar Mr. CV Shailendran R1,
No. 126/2022 Vs R8, R9, R14
Synthite Industries Ltd
& 22 Ors
24.| TA (AT) No. 256/2021 The Kerala State Ms. Rema Smrithi VK Mr. Aditya Verma R1
(Comp App (AT) (Ins) Pollution Control
No. 28/2021 Board & Anr.
For Stay Vs
IA No. 70/2021) Merchem Ltd& 23 Ors
25.| TA (AT) No. 273/2021 M.G Mohan Kumar Ms. Priyadarshini Mr. KK Vigneshwar R1
(Comp App (AT) Vs Banerjee
No.49/2020 American Road
For Stay Technology & Solutions
IA No. 835/2020 Pvt Ltd & 3 Ors
For Exemption
IA No. 836 &
837/2020)




26.

Comp App (AT) (CH)
No. 46/2021

To dispense with

IA No. 551/2021

Espin Infosystems Pvt
Ltd

Vs

The Registrar of
Companies & Anr.

Mr. P Thangaraj

Mr. P Raj Kumar
Jhabakh- R2

27.| Comp. App (AT) (CH) B. Rajesh Mr. AS Sathish Kumar | Mr. V Manivannan-R1
(Ins) No. 285/2021 Vs Mr. R Vidhya Shankar -
N. Sivachalam, R2-R4
Liquidator, Everon Mr. ML Ganesh- R5
Castings Pvt Ltd & 6
Ors.
28. | Comp App (AT) (CH) Wilson Jacob & 2 Ors. Mr. B Dhanaraj Mr. Sreejith R Nair
No. 13/2022 Vs R1-R7
For Direction The Kottayam Port and SVJS Associates R8
IA No. 124/2022 Container Terminal Mr. EK Kumaresan R10
Services Pvt Ltd & 10
Ors
29. | Comp App (AT) (CH) Sasisri Extractions Ltd | Mr. Pramod Kumar Dr. KS Ravichandran
No. 77/2023 & 4 Ors. Ms. Manjula Devi
For Stay Vs R1 R2 R4 R6
IA No. 1065/2023 M Srinivasa Rao &
6 Ors
30. | Comp App (AT) (CH) The Recovery Officer, Ms. R Meenakshi
(Ins) No. 226/2023 Employees Provident
For Direction Fund Organization
IA No. 26/2026 Vs
Sri Nagananthana
Mills Ltd & Anr.
31. | Comp App (AT) (CH) Tamil Nadu Generation | Mr. ST Raja Ms. Anuradha Bisani
(Ins) No. 281/2023 and Distribution
For Stay Corporation Limited
IA No. 859/2023 Vs
For Exemption Anuradha Bisani,
IA No. 860/2023 Liquidator of Lanco
Infotech Ltd
32. | Comp App (AT) (CH) Jomer Properties & Mr. B Ramana Kumar Mr. Sankar P Panicker
(Ins) No. 288/2023 Investments Pvt Ltd &
For Urgent Hearing Anr.
IA No. 877/2023 Vs
For Stay Kizhakkekara
IA No. 878/2023 Kuriakose Jose, RP of
ITMA Hotels India Pvt
Ltd.
WITH
33. | Comp App (AT) (CH) Mathew Mylakulath Mr. B Ramana Kumar Mr. Sankar P Panicker
(Ins) No. 289/2023 Jose & Anr.
For Urgent Hearing Vs
IA No. 881/2023 Kizhakkekara
For Stay Kuriakose Jose, RP of
IA No. 880/2023 ITMA Hotels India Pvt
Ltd
34. | Comp App (AT) (CH) Navneet Chaurasia Mr. Sriram Ms. CS Anuradha Bisani

(Ins) No. 369/2023

Vs

Anuradha Bisani,
Liquidator of Lanco
Infratech Ltd.

WITH

Venkatavaradan




35. | Comp App (AT) (CH) Navneet Chaurasia Mr. Sriram Ms. CS Anuradha Bisani
(Ins) No. 456/2023 Vs Venkatavaradan
Lanco Infratech Ltd.
Through Anuradha
Bisani, Liquidator
WITH
36. | Comp App (AT) (CH) Navneet Chaurasia Mr. Sriram Ms. CS Anuradha Bisani
(Ins) No. 457/2023 Vs Venkatavaradan
For Direction Lanco Infratech Ltd.
IA No. 1429/2023 Through Anuradha
Bisani, Liquidator
37.| Comp App (AT) (CH) S P Velumani & Anr. Ms. S Manjula Devi Mr. R Vidhya Shankar
No. 39/2024 Vs R1-R7
For Urgent Hearing Magnum Spinning
IA No. 696/2024 Mills India Pvt Ltd &
For Stay 6 Ors
IA No. 697/2024
38. | Comp App (AT) (CH) Municipal Corporation | Mr. Arun Karthik Mr. Ashwin Shanbhag
(Ins) No. 112/2024 of Greater Mumbai Mohan R1
For Stay Vs Juris Corp- R2
IA No. 300/2024 Abhilash Lal, RP of
Seven Hills Healthcare
& Anr.
WITH
39. | Comp App AT) (CH) Municipal Corporation | Mr. Arun Karthik Mr. Ashwin Shanbhag
(Ins) No. 200/2024 of Greater Mumbai Mohan R1
For Exemption Vs Juris Corp &
IA No. 545/2024 Abhilash Lal, RP of Mr. Avinash Krishnan
Sevenhills Healthcare Ravi- R2
Pvt Ltd & 2 Ors. Mr. Abhishek
WITH Jenasenan- R3
40. | Comp App (AT) (CH) Municipal Corporation | Mr. Arun Karthik Mr. Ashwin Shanbhag
(Ins) No. 216/2024 of Greater Mumbai Mohan R1
For Exemption Vs Juris Corp &
IA No. 578/2024 Abhilash Lal, RP of Mr. Avinash Krishnan
Seven Hills Healthcare Ravi- R2
Pvt Ltd & 2 Ors Mr. Abhishek
WITH Jenasenan- R3
41.| Comp App (AT) (CH) Municipal Corporation | Mr. Arun Karthik Mr. Ashwin Shanbhag
(Ins) No. 236/2024 of Greater Mumbai Mohan R1
For Stay Vs Mr. Avinash Krishnan
IA No. 627/2024 Abhilash Lal, RP of Ravi- R2
Sevenhills Healthcare
Pvt Ltd & Anr.
WITH
42. | Comp App (AT) (CH) Municipal Corporation | Mr. Arun Karthik Mr. Ashwin Shanbhag
(Ins) No. 237/2024 of Greater Mumbai Mohan
For Stay Vs
IA No. 628/2024 Abhilash Lal, RP of
Sevenhills Healthcare
Pvt Ltd
WITH
43. | Comp App (AT) (CH) Dr. Renuka Rani Mr. Dwarakesh Mr. Ashwin Shanbhag
(Ins) No. 253/2024 Maganti Prabhakaran R1
For Exemption Vs Juris Corp &
IA No. 680/2024 Abhilash Lal, RP & Mr. Avinash Krishnan
For Stay 2 Ors Ravi- R2
IA No. 681/2024 WITH Mr. Abhishek
Jenasenan- R3
44, | Comp App (AT) (CH) Dr. Renuka Rani Mr. Dwarakesh Mr. Ashwin Shanbhag

(Ins) No. 256/2024
Leave to file

IA No. 685/2024
For Exemption

IA No. 686/2024
For Stay

IA No. 687/2024

Maganti
Vs
Abhilash Lal, RP &
2 Ors
WITH

Prabhakaran

R1
Mr. Abhishek
Jenasenan- R3




45. | Comp App (AT) (CH) Jitendra Das Maganti Mr. Dwarakesh Mr. Ashwin Shanbhag
(Ins) No. 462/2024 Vs Prabhakaran
For Stay Abhilash Lal, RP of
IA No. 1261/2024 SevenHills Healthcare
Pvt Ltd
46. | Comp App (AT) (CH) Amit Prasad Dixit & 8 Ms. Pratiksha Sharma | Ms. CS Anuradha Bisani
(Ins) No. 239/2024 Ors
For Stay Vs
IA No. 632/2024 CS Anuradha Bisani,
Liquidator
WITH
47. | Comp App (AT) (CH) Apsingi Arun Kumar & | Ms. Pratiksha Sharma | Ms. CS Anuradha Bisani
(Ins) No. 268/2024 34 Ors.
For Stay Vs
IA No. 718/2024 The Liquidator CS
Anuradha Bisani,
Lanco Infratech Ltd
48. | Comp App (AT) (CH) Shyam Sunder Rathi & | Mr. Rohan Aloor Mr. L Venkateshwar
No.17/2025 Anr. Rao- R1-R5
For Additional Docs Vs
IA No. 227 /2025 Devi Kumari Rathi &
6 Ors
49. | Comp App (AT) (CH) RR Techno Mr. R Padmanabhan,
(Ins) No. 136/2025 Mechanicals Pvt Ltd & | PCS
Anr.
Vs

MOC Dies and Moulds
Pvt Ltd

02.00 PM

In the Court of Hon’ble Mr. Justice N Seshasayee, Member (Judicial),
Hon’ble Mr. Jatindranath Swain, Member (Technical)

For Hearing (Part Heard)

S.No | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
1. | Comp App (AT) (CH) Shuchi Jain, Mr. Bhagavath Mr. T Ravichandran R1

(Ins) No. 322/2023

For Stay

IA No. 983/2023

For Direction

IA No. 990/2023, 1138

& 1140/2024

Interim Injunction

IA No. 1137/2024
Part Heard

Suspended Director of
Capricorn Food
Products India Ltd.

Vs

J Karthiga, RP of
Capricorn Food
Products India Ltd. &
13 Ors

Krishnan

Mr. SR Raghunathan R2
Mr. ML Ganesh- R5

o

INSTRUCTIONS FOR SMOOTH VC HEARINGS

Upon clicking the join button, the Learned Advocate/Authorized Representative/Party-in-Person shall enter the following particulars: -
(a) Item No. (b) Name (c) Appellant / Respondent / Party-in-Person
In case of mentioning, the Learned Advocate/ Authorized Representative/ Party-in-Person shall enter “Mentioning-Name”.
After joining, it must be ensured that the video is always on ‘OFF’ mode and the Mic is always on MUTE mode. Video should be switched ON only
by the Counsel for the parties/litigants to a case, when the concerned Item No. is called for hearing and Mic should be UNMUTED only by the party
speaking. All other participants shall keep their respective Mic MUTED.

Detailed instructions for joining video conferencing are made available at:

https://nclat.nic.in/sites/default/files/2023- 11/Instructions%20for%20joining%20Video%20Conferencing. pdf

The appearance slips may be sent at: venclatchennaiS@gmail.com
Kindly follow the above instructions for joining video conferencing available on the website of the NCLAT.

For any technical support Parties may contact the following officials during the office hours on working days:
VC Support — Ms. Anusha, Ms. Hemavathy Krishnan and Mr. Ram Prasath B.

(044-28880500), or through email on e-mail ID: venclatchennaiS@gmail.com

Copy to:

Notice Board
Website: www.nclat.nic.in

By the order of Hon’ble Member (Judicial)

Chennai Bench
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